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Dated, the

CoPY forwarded for information and necessary action to :

1.

2.

3.
L'd' Head of Office, Accounts Branch, Central/Shahdara, THC> Delh j

;}



The Concerned PAO (through Concerned Accounts Branch), Central/SHD, THC/KKD,
Delhi.
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5. The Officer In-charge, Computer Branch, Tis Hazari Coults, Delhi.
6. PS office to the undersigned.

Sr. A.O. (JudI)/Branch In-charge, Promotion Cell, Recruitment Cell, Vigilance Branch,
Litigation Branch, Central/SHD, THC/KKD Courts, Delhi.
Dealing Assistants,’Transfer' & Posting/Personal File, Admn. Branch-I (Central), THC,
Delhi.
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9. Dealing Assistant, ACR Cell, THC, Delhi.

BWebsite Committee, THC, Delhi.
11. Branch In-charge, LAYERS/Computer Branch, THC, Delhi.
12. Officials Concerned.

Principal District & Sessions Judge (HQs)
Delhi
@


